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,.370. SHRI P. C. ADICHAN : 
SHRI "1 ..... TSING~o\ ; 

SHRI S. K. TAPURIAH: 
Will tbe Minister of FINANCE be 

pleased to state: 
(a) tbe fioanclal benefits tbat are likely 

to accrue to tbe different catelories of 
employees as a result of tbe merler of 
Dearness Allowance with tbe pay of the 
Central Government employees at different 
stales of service; and 

(b) tbe additional expenditure likely 
to be incurred by Government on tbis 
account annually? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
SETIIJ): (a) The financial benelill tu tbe 
Government employees as a result of the 
treatment of a portion of dearness allow-
ance a. dearne.. pay, are related not only 
to the actual pay drawn by tbem but also 
to the place of duty and otber factors, 
such ai, wbetber tbey are In occupation of 
Government accommodatloa or not. 

Generally, employees would be bene6ted 
by increase in pension, .ratuity, and 
contributor}' provident fund. The com-
pensatory allowances admissible to them 
like House rent allowance, compensatory 
(cll,) allowance, projeci allowaDce, remote 
locailly allowaDce, bad climate allowance, 
hili compenlatory allowance, includlal 
winler allowance will increase, except for 
tbose wbose pay IDcludlal dearness pay, 
would now crols the IImltl laid down for 
eliaibilil)' of thele allowances. 

(b) The exact amount of additional 
ezpendlture Is difficult to assess. On a 
roulb estimate, tbe extra expendlturo has 
beon worked out 10 be Rs. 17.35 crores per 
annum. In respect of penslonar}' benefit. 
tbls lilure is likely to Increue at tbe rale 
or about 1.02 crores per year from tbe 3rd 
year onward stabilislol .fter IIbout 10 ·20 
yean. 
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